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: ) CIAN RETAIL PRIVATE LIMITED
2. Date of incorporation of Corporate Parson | 10th March’2006
3.| Autherity under which Corporate Registrar of Companies, NCTofDeh& Haryana
Person is incorporated fregistarad
4.| Corporate i number | mited U45201DL200&FTC14?354
mmmmw e
5. Address of the ragisterad Ofice and red Office: 204, Ground/F/F Okhla Indl. Estate
wmuqﬂdmm Phelil, New Dehi, South Dethi- 110020 IN
8. Liquidation commencatient date of st August'2024
number eyl the registralion number of | Address: Plot No 39, Pocket -1, Jasola,
: New Dalhi- 110025
PUBLIC NOTICE vt AR -
It is for the information of General Publ:: Mobile No.; 9810376790, 8811076750
that the Environmental Clearance No: IBBIIPA-004/IP-P00494/2017-2018/10882
our_Project namefy “The. Woodiands' B o o s s x! bl

at Wiage (Y P

FORM A
PUBLIC ANNOUNCEMENT
{Regulation 14 of the Insoivency and Bankruptcy Board of India
{Volunttary Liquidation Process) Regulations, 2017)
FOR THE \TTENTION OF THE STAKEHOLDERS OF
«.JAN RETAIL PRIVATE LIMITED

adjoining t Rhythm Resoﬂs, Tehsi
Mullanpur Dakha Distict Ludhiana,
Punjab by M/s Halistic Developers and
Builders has ‘been_granted by State
Level Environment Impact Assessment
Authority vide EC Identification No.
EC24B3813PB585600TN dated
15.04.2024, Copy of the Environmental
Clearance is available with Punjab
Pollution Control Board, Patiala and may
be seen there, if desired, on any worki

Notice s heraby giventhat the CLAN RETAIL PRIVATE LIMITED has commenced voluntary iquidation on
stAugust 204,
mm«mmﬂPRﬂﬂEm“hﬁb}wHup@nbMamdm:
claims, onor before 20th September’ 2024, tothe liquidator at the address mentioned againsttlem 7.
mwmmmmmﬁmmmnmmw Ali other stakehoiders
of of claims in person, by postor by electronic means. o
&mm«m«mmﬁmmmum Sdi-
SANJAY AGRAWAL

Date: 23.08.2024 Liquiator for CIAN RETAIL PRIVATE LIMITED
Place: New Delhi Registration No IBBI/IPA-001/IP-P00494/2017-2018/10882

day. By:

WS HOLISTIC DEVELOPERS AND BI.IILDERS
Viliage Mulianpur, Jagraon Section, Adj.
To Rhythm Resorts, Tehsil I.llhnpw
Dakha District Ludhiana, Punjab

Classﬂ’leds

PERSONAL

I,5arlka w/o Saeedul Hasan
R/o 134, Azad Nagar,
Kamalganj,Farrukhabad, Uttar
Pradesh-209724,have changed
my name to Naseem Jahan
Permanently

0040745633-10

1,5anla D/o Md Shakeel,R/o
P41/A, 2nd Floor,Batla House,
Gali No.5,Jamia Nagar, Delhi-
110025,have changed my
name to Sania Khateon
Permanently.

0040745633-9

LKaranpreet, Karanpreet Singh
S/0 Jagtar Singh R/o .
House.No0.1022,Sector-46,
Amarnagar,Faridabad,Haryan
a-121003,have changed my
name to Karanpreet Singh
Nanray.

0040745626-3

LLJasmeet, Jasméet Kaur W/o'
Karanpreet Singh Nanray R/o
House No.1022, Sector-

46, Amarnagar,Faridabad,Hary
ana-121003,have changed my
name to Jasm LG TTT
Nanray.” ?Q

] Company's

GANESHA ECOVERSE LIMITED

MOTICE is hereby gwen that the :t" ANNUAL GENERAL MEETING rAGM'J of
the Members of the Company will be held on Monday, September 16, 2024 at. 5
4:00 P.M. (IST) through Video Conferencing (VC)/ Other Audio Visual Means]
(OAVM)in compliance with the provisions of the Companies, Act, 2013 and rules|| '
ade thereunder read with MCA Circulars dated 25" September, 2023, 28th
ecember, 2022, 5th May, 2020, 13th April, 2020, 8th April, 2020 (collectivety|
referred to as "MCA Circulars”) and 3EBI (Listing Obligations and Disclosure
Requirements} Regulations, 2015 read with SEBI Circulars dated 7th October ]
2023, 5th January, 2023, 13th May 2022 and 12th May, 2020 t’collettluely
ij referred to as SEBI Circulars’) to transact business set Forth in the Notice of the ! }
AGM.

! In Compliance with MCA Circulars and SEBI Circulars, Motice of the AGMand the ]

Annual Report of the Company For the financial year 2023-24 will be sent only
i through electronic mode to all the Members of the Company, who have !

registered their email IDs with the Depository Participants/ Registrar and| N

Share Transfer Agents ("RTA"), The aforesaid documents shall be available onj
bsite at www.g se.com and shall also be available|} |
| on the website of NSDL atmm.lfwmuonng nsdl.com and on the website|

of BSE Limited at www.bseindia.com.

4 Itis hereby informedthat:

COl
RO
Phone &

F.No. CIT (JudL.)/NCL]

NOT

Notice is hereby given to
to revival of these comp
New Delhi on dates as

i (a) The manner of remote e-voting, participation in the AGM through
|  VC/OAVM Facility snde-Voting during the AGM by members holdingshares !
in demateriatized mode, physical mode and for members who have not

S.

N‘

Case
(

registered their email addresses will be provided in the Notice of the AGM. [}
‘Members holding shares in physical mode and who have not updated their

email addresses with the Company are requested to update their email
- addresses by writing to the Company's RTA, M/s. Bigshare Services|

Appeal No. 306/252/ND/2
Ward 24(1) Vs. RoC & (St
Pvt. Ltd. PAN: AANCS34

[ " Private Limited at Bssdelhi@bigsh com. In this regard}
Membersare requested to submit a duly signed request letter mentioning||
| _their name, folio no, address and email id along with a self-attested copy|

Appeal No. 206/252/ND/2

Tax, Circle 19(1) Vs, RoC
Pvt. Ltd. PAN: ABFCR2

AE MR 2 haas oz heldien shacas jn damsterializad mode_ara
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